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(iv) Import and indigenous cons-
truction of sophisticated deep sea 
fishing vessels. 
In addition, need for progressive 

modernisation is constantly being re-
viewed by the Ministry. 

Money spent on the integrated rural 
development programme and the na-

tional rural    employment programme 
758. SHRI YELLA SESI BHU-

SHANA RAO: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) what are the details of the amount 
spent for the Integrated Rural 
Development Programme (IRDP) and the 
National Rural Employment Programme 
(NREP) during the last three years: 

(b) the number of persons who have 
been benefited by these programmes, 
State-wise; 

(c) whether any officers/village 
panchayats have been made responsible 
for success of the programmes and also 
for ensuring that deserving persons are 
benefited by the programmes;  and 

(d) if so, the details of such agencies 
for ensuring correct selection of 
beneficiaries under the programmes? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OR AGRICULTURE 
AND COOPERATION (SHRI 
CHANDULAL CHANDRAKAR); (a) 
Amount     utilised     during last three 

(b) Two    statements I  and  II are 
attached.   (See  beiow) 

(c) and (d) The Integrated Rural 
Development Programme is implemen 
ted by the district rural development 
agencies through the existing block 
machinery. The Panchayati Raj Insti 
tutions are also involved in the im 
plementation of the programme. The 
beneficiaries of Integrated Rural Deve 
lopment Programme are identified on 
the basis of household survey. Ac 
cording to the guidelines, the list of 
the identified beneficiaries are to be 
approved by the Gram Sabha or in 
an open general meeting of the resi 
dents of the village. The list of the 
assisted beneficiaries is also displaced 
on the notice boards of blocks and 
Panchayat offices, in order to ensure 
that deserving beneficiaries are given 
assistance and undeserving beneficia 
ries are eliminated. 

The NREP is also implemented by 
DRDAs. Here also the involvement of 
Panchayati Raj Institutions in the 
implementation is envisaged to ensure 
that the benefits to the community are 
maximised. 

  

 

years under    IRDP and    NREP are as 
under: 
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Drought relief for the Marathwada 
region in  Maharashtra 

759. MISS. SAROJ KHAPARDE: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a) whether it is a fact that a large number 
of villagers in Marath- 

wada have been affected recently by grim 
drought conditions in that region; 

(b) if so, the details of the losses suffered 
by the people in terms of crops and cattle and 
the number of people affected thereby; 

(c) whether any Central assistance was 
given to that region; and 

 


